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THE GAUHATI HIGH CoURT AT GUWAHATI
(HIGH COURI OF ASSAN,I, NAGAIAND, MTTORAM AND ART.JNACUAL PRADESH)

No.HC.VII-35/ ,;ggg I @ eo f lA

Smti. layashroc Bora

It. Reqistrar (Vrgila ncc ),

Gauhati Hrgh Court,
Guwahatr.

To,

rlS

Shri Pranjal Bora,

Presrdinq Officer, Ind ustnal Tnbunal,
Cachar, Silcha r.

,A
Datcd Guwahatr rhc 2?-:o.lobcr, 2024

Sub Earned leave.

Ref:- Lctter No. n5.03120241346 dtd. 04.t0.2024

With rcfcrencc to thc abovc, I am dtrcctcd to rnform you that your praycr for
earned leave on 14.10.2024 and 15.1o.2o24, along with station leave permission,
from the evening of o9.10.2024 till the morning of 19.10.2024 (prcfrxing 10.10.2024 to
13.\0.2024; suffixing 16.10.2024 and 17.10.2024), has bccn qrantr:d. The Drstrict & Sessrons
Judge, Cachar, Silchar, and in his absencc, thc ncxt senior most .ludrcial orficcr avarlabte at thc
station shall remain in charge of your Court and Offrcc in your abscncc.

You rs farthfully,

ell _

JT. REGI STRAR (VIGILANCE)

Memo No.HC.VII-35/ 1999 llo2o( _ ro)o3 IA, d LL- \o-1eZ^
Copy to

Thc Principal Accountant Gcncral (A&F-), Assam, Bcltola, Guwahati-29, for
rnformation. (Copy of thc application rn prcscribcd format is ctnr.loscd hcrcwith)
The District & Scssrons Judqc, Cachar, Srlchar
Thc Pro;ect [vlanagcr, Gauhati lliqh Court.
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